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contractors by a system of pro-
curement through milk producers’
co-operatives;

Intensive drive for improving
the sanitary conditions of the
plant;

Improvement in the maintenance
of the equipment, buildings etc.;

Enforcement of standards of
quality of raw milk;

Improvement in arrangements
for distribution of milk to con-
sumers by replacement of the
advance payment system by a
system of “Cash and carry”; and
8o on.”
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Dhebar Commission

+
r Shri S. C. Samanta:
| Shri M. L. Dwivedi: -
*462. ! Shri Subodh Hansda:
iShrl B. K Das:

Will the Minister of Soclal Security
be pleased to refer to the reply given
to Starred Que.tion No. 1014 on the
24th April, 1964 and state the pro-
gress made in the implementation of
the recommendations made by Dhebar
Commission for the rehabilitation and
employment of the Schedule@ Castes
and Scheduleq Tribes displaced as a
result of setting up of major irriga-
tion, power and industrial projects?

The Deputy Minister in the Depart-
ment of Socia]l Security (Shrimati
M. Chandrasekhar): Instructions were
issued on the lines of the recommen-
dations of the Dhebar Commission by
the Ministry of Home Affairs pointing
out the necessity for proper rehabi-
litation and employment of Schedul-
ed Tribes and Scheduled Castes dis-
placed as a result of establishment of
projects. The Ministry of Industry
& Supply also issued necessary in-
structions asking Undertakings to
make every effort towards the reha-
bilitation of Scheduled Castes and
Scheduled Tribes who were displac-
ed. State Governments and Public
Undertakings are taking necessary
action ag far as possible and are con-
tinuously reviewing the position.

The progress in implementation of
the instructions in the case of some
major projects like Rourkela and
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Durgapur Steel Plants, Heavy Engi-
neering Corporation, Maithon Dam,
Panchet Dam etc. on the basis of the
information readily available, is as
follows:

No. of families re-
habilitated

No. of families dis-
placed.

Scheduled Scheduled Scheduled Scheduled
Tribes Castes Tribes Castes
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6,077 1,357 53496 596

Shri S. C. Samanta: May I know
whether the Home Ministry will point
out to the concerned Ministries about
the rehabilitation and other things of
the displaced persons?

Shrimati Chandrasekhar: The main
answer jtself states that we Lave al-
ready issued instructions.

8hri S. C. Samanta: May I know
whether this Ministry is also going to
take some burden on its own?

Shrimati Chandrasekhar: Yes, Sir.
We are periodically doing it, as and
when things come to our notice. In
addition, as the Home Minister sug-
gested, there is going to be the State
Ministers’ Conference in a month or
two. This will be brought to the
notice of the State Governments at
that Conference also.

Shri B. K. Das: There are general
schemes for rehabilitation of persons
who are displaced. May I  know
whether those schemes are supple-
mented by the Ministry for the reha-
bilitation of displaced scheduled caste
and scheduled tribe persons?

Shrimati Chandrasekhar: Apart
from the specific programmes to be
taken up by the projects for displaced
scheduled caste and scheduled tribe
persons, when the projects are estab-
lished, there are certain schemes of
economic uplift prepared by the
Backward Classes Section of this
Ministry.

Shri Basumatari: Just now the
Minister stated that the number of
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families displaced, both scheduled
tribes and scheduled castes, is 68,000,
May I know how many of them have
been rehabilitated in different
regions?

Shrimati Chandrasekhar: May I
correct the hon. Member? The num-
ber of families displaced is 6,077 oud
of which 5,496 were rehabilitated.

Shri A. P, Sharma: Is there any
scheme for displaced scheduled caste
and scheduled tribe persons for the
Bokaro Project?

Shrimati Chandrasekhar: For every
project, there is a scheme and that is
the precise work of the project.
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Shrimati Chandrasekhar: 1 will not
be able to give the break-up of the
employment poientialities availed of
by the scheduled castes and scheduled
tribes. But certain arrangements are
being made in the shape of training
being provided for vocational and
other things for these displaced sche-
duled caste and scheduled tribe per-
sons for being employed in the pro-
jects that are established.

‘Krishi Pandit’ Awards

+
Shri Map Sinh P. Patel:
Shri Hukam Chand
Kachhavalya:
Shri Bade:
{ Shri Bibhati Mishra:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether Government
to introduce a ‘Krishi Pandit’
tional] Award Scheme; and

(b) it so, the broad features there-
of?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri

*463.

propose
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